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DEIHI LEGISIATIVE ASSEMBLY SECRETARIAT
BULLETIN FART=-II

( General information relating to Legislative & other matters)
Monday,08th January,200l/ Poush 18, 1922(Saka)

No,l124
Detention and Release of Members

The following message addressed to the Hon'ble Speaker, Delhi
Vidhan Sabha, Delhi was received from P,S,Seelampur,Delhi,

1o A
"I have thrhonour to inform you that Shri matin Ahmedfwas
arrested at 1230 hrs. on 7.1.2001 u/s 147/148/149/186/353/332 1.P.C.

He was bailed out 2030 hrs on the same day i.e. 7.1.2001."

S.K.SHARMA
SECRETARY
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